BUSINESS ADVISORY COMMITTEE
(Eighth Lok Sabha)

(SIXTY-FOURTH REPORT)
(Presented on 13-12-1988)

The Business Advisory Committee held g sitting on  Tuesday, the 13th
December, 1988,

2. The Committee recommend the allocation of time to following items of
business as shown against each:—

(1) The Constitution (Sixty-sccond Amendment) Bill, 1988. 7
(Consideration and passing) \

(2) Ti%eS SI'{epresentation of the People (Amendment) Bill, ’} ¢ hours
(Consideration and passing) !

[=
(3) The Narcetic Drugs ang Psychotropic Substances (Am- |
endment) Bill. 1988, j

J

{Consideration and passing)

3 hours

3. The Committee alsp recommend that combined discussion on the Cons-
titution  (Sixty-second Amendment) Bill, 1988 and the Representation of ihe
People (Amendment) Bill, 1988 may commence on Wednesday, the 14th Dec-
ember, 1988 immediately aftey the disposal of formal items of business and
the discussion may continue on Thursday. the 15th December, 1988 till both the
Biils ate dispused of. Voting on the Motion for Consideration of the Consti-
tution (Sixty-second Amendment) Bill, 1988 may commevce at 12 noon on
Thursday, the 15th December, 1988 to be {ollowed by clause-by-clause consi-
deration and Motion for passing of the Bill. Thereafter, the Representation of
the People (Amendment) Bill, 1988 may be disposed of.

4, The Committee further recommend that Calling Attention items regard-
ing (1) withdrawal of number of trains by the Eastern and South Eastern Rail-
ways, and (i) sad plight of cotion growers in the country, may be taken up
on Friday, the 16th December, 1988 after the completion of essential items of
Government business and time permitiing discussion under Rule 193 on the
statement made by the Ministey of State in the Ministry “of Agriculture on
7th December, 1988 regarding devastating cyclone in West Bengal and other
'places may also be taken up om that day.

5. The Committee furthey recommend that in order to provide sufficient
time for completion of the essential items of Government business, the House
may sit during lunch hour on 14th and. 15th December, 1988,
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